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SHRI MADHUSUDAN MISTRY: Sir, yesterday, after the recess, a discussion
on General Budget was listed. Today, after the recess, Supplementary Demands for
Grants (Railways) 2016-2017 and the Discussion on the Working of Ministry of
Railways is listed. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: That is only to be laid. ...(Interruptions)...

SHRI MADHUSUDAN MISTRY: Have the Government done away with the

discussion on the Budget? ...(Interruptions)...

MR. DEPUTY CHAIRMAN: That is only to be laid. ...(Interruptions)... Sit down.

...(Interruptions)... 1t is only to be laid. It is not for discussion. ...(Interruptions)...
sft TRET IFETA (TR US): TR, T B 267 & T8 Aed 8l

MR. DEPUTY CHAIRMAN: I will call you. ..(Interruptions)... I am calling

you. ...(Interruptions)...
SHRI NARESH AGRAWAL: You will call me. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: About your Rule 267 notice, you are being allowed

Zero Hour submission. ...(Interruptions)...
SHRI NARESH AGRAWAL: Under which rule? ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Nareshji, ...(Interruptions)... Nareshji, we thought
...(Interruptions)... 1t is okay. ...(Interruptions)...

THE MINISTER OF STATE OF THE MINISTRY OF MINORITY AFFAIRS AND
THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS
(SHRI MUKHTAR ABBAS NAQVI): Under U.P. rule, 325! ...(Interruptions)...

MR. DEPUTY CHAIRMAN: You got the rule? ...(Interruptions)...
SHRI NARESH AGRAWAL: Yes, I have got. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Now, Zero Hour submissions. ...(Interruptions)...
Shri Sharad Yadav. JTY&T Hel 267 BT ANfCH Hde R AT Bl

MATTERS RAISED WITH PERMISSION

Plight of farmers due to inefficient system of procurement of
wheat and pulses by the Government
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SHRI K. K. RAGESH (Kerala): Sir, I also associate myself with the matter
raised by the hon. Member.

SHRI RITABRATA BANERIJEE (West Bengal): Sir, I also associate myself with
the matter raised by the hon. Member.

SHRI RIPUN BORA (Assam): Sir, I also associate myself with the matter raised
by the hon. Member.

MR. DEPUTY CHAIRMAN: Okay. All are supporting. ...(Interruptions)... All
MPs who support, their names may be entered. ...(Interruptions)...

# RS IR I S WH IR QB L (HIY).

3l IR FEE: P IR 3T STl BT I BRI X§ &, O AR A FHIC
PR @ Bl ...(FIIE)... R BT R e F e iR g ...(@agm). ..

+ Transliteration in Urdu script.
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sft Sumumfe: S 7, IR St TR ard Sil| ...(@AUH)... IRS Sil, did Bl
Bl T
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3t IUQUERT: IRS S, S 21 TISH B W1 ...(FAYH)... TISH 81 AT &1 3T
I 9P ol ...(FaEH)...

SHRI TAPAN KUMAR SEN (West Bengal): We associate and demand that the
Government must revoke its order to import wheat on zero duty. ...(Interruptions)...

We demand that the Government must respond... .... (Interruptions)...
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st ¥R FIET: I W T IR BN L. (IAU). ..
W, IM MU I1ed: § ST B 8l 9 bR 8T gl

SHRI SITARAM YECHURY (West Bengal): Sir, this Government assumed office
by promising to pay one-and-a-half times the cost of production as the Minimum
Support Price. Instead of doing that they are importing from outside at a higher

price giving our farmers less than the MSP... ... (Interruptions)...
MR. DEPUTY CHAIRMAN: I think... ... (Interruptions)...
SHRI SITARAM YECHURY: No, listen, Sir, one minute.
MR. DEPUTY CHAIRMAN: You can discuss it in a general.... ... (Interruptions)...

SHRI SITARAM YECHURY: This leads to farmers' suicide. ...(Interruptions)...
I associate myself with Shri Sharad Yadav.

THE MINISTER OF URBAN DEVELOPMENT; THE MINISTER OF HOUSING
AND URBAN POVERTY ALLEVIATION AND THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI M. VENKAIAH NAIDU): Mr. Deputy Chairman,

Sir, 1 have a submission please. ...(Interruptions)...
MR. DEPUTY CHAIRMAN: Okay, listen to the Minister. ...(Interruptions)...

SHRI SITARAM YECHURY: One minute, Sir, let me complete. ...(Interruptions)...

So, they must immediately stop the zero duty imports, pay our farmers what they
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promised, that is, one-and-a half times the MSP, so that they can stop the distress

suicides. ...(Interruptions)...
3l IRE IEd: W1 YA ... (@AUH)... 9T F HA ... (FGEH). ..

MR. DEPUTY CHAIRMAN: Okay, now the Minister. ...(Interruptions)... Please.

...(Interruptions)...

THE LEADER OF THE OPPOSITION (SHRI GHULAM NABI AZAD): Sir,

hon. Deputy Chairman, Sir, we want a discussion on this. ...(Inferruptions)...
3t IRE FEd: TR $B $7 | Tl ...(Fau)...
MR. DEPUTY CHAIRMAN: He wants to react. ...(Interruptions)...

SHRI M. VENKAIAH NAIDU: If they feel that it is a serious issue then they
should give notice and the Chair should allow. ...(Interruptions)... We have no problem

in discussing this issue. ...(Interruptions)...
SHRI GHULAM NABI AZAD: Sir, we want a discussion on this. ...(Inferruptions)...

SHRI M. VENKAIAH NAIDU: My point is, you allowed the Zero Hour and
then, one after another, everybody starts making comments and also attributes motives
on this Government and questions the Government. ...(Interruptions)... It is not fair.
...(Interruptions)... But what I have to say is this. I say that you want discussion,

you can have it.
MR. DEPUTY CHAIRMAN: You can react also. ...(Interruptions)...
SHRI M. VENKAIAH NAIDU: Sir, I can assure the House... ... (Interruptions)...
SHRI TAPAN KUMAR SEN: Zero Hour is the right of Members. ...(Interruptions)...

SHRI M. VENKAIAH NAIDU: You can't make such a running commentary like

this. ...(Interruptions)... This is not the way. ...(Interruptions)...

SHRI SITARAM YECHURY: In Zero Hour, we have the right to criticise the

Government. ...(Interruptions)...

SHRI GHULAM NABI AZAD: This is their right. ...(Interruptions)... This is
their right. ...(Interruptions)...

SHRI M. VENKAIAH NAIDU: They cannot shout like this. ...(Interruptions)..
They cannot shout like this. ...(Interruptions)... Sir, Members standing here and
shouting, is not good. This Government has increased the MSP of Dal and pulses.

...(Interruptions)...
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3l A TG IMES: Y ¢ A B ST HAl I V@l AT ... (FAYH)... The

Parliamentary Affairs Minister is here. ...(Interruptions)...
CRJE (CNEER V) B/ Ry PRy P PR P VR T S O PN E e,
S COUEERVY B R ORI VT
MR. DEPUTY CHAIRMAN: Now, the point is... ... (Interruptions)...

SHRI GHULAM NABI AZAD: Let the Parliamentary Affairs Minister speak.

...(Interruptions)...

SHRI M. VENKAIAH NAIDU: Please allow me. ...(Interruptions)... You allowed

them... ... (Interruptions)...

MR. DEPUTY CHAIRMAN: I am allowing you. ...(Interruptions)... 1 have already

given the floor to you. ...(Interruptions)...

SHRI M. VENKAIAH NAIDU: Sir, they don't want any answer. If they want...

...(Interruptions)... They don't want any answer. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Don’t get angry. ...(Interruptions)... Let us hear

what the Minister is saying. ...(Interruptions)...
SHRI SITARAM YECHURY: Sir, the hon. Minister is wrong. ...(Interruptions)...
SHRI GHULAM NABI AZAD: Mr. Deputy Chairman, Sir. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Listen. ...(Interruptions)... Let us listen...

...(Interruptions)... Let us hear the Minister...(Interruptions)...

SHRI M. VENKAIAH NAIDU: Sir, the Government has formed a Committee.

...(Interruptions)... There is a Committee which is looking into this. ...(Interruptions)...

SHRI GHULAM NABI AZAD: Mr. Deputy Chairman, Sir, we take strongest

objection to this ...(Interruptions)... This objection has ...(Interruptions)...
SHRI SITARAM YECHURY: Sir, they cannot... (Interruptions)...
MR. DEPUTY CHAIRMAN: Yechuryji, please listen.
SHRI GHULAM NABI AZAD: He has no right to... ... (Interruptions)...

MR. DEPUTY CHAIRMAN: I would say, first listen to the Minister. Then I

will allow you. ...(Interruptions)...

*Expunged as ordered by the Chair.

tTransliteration in Urdu script.
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N Px g IR: 39S T AGAT 272 .(FAYT). ..

SHRI GHULAM NABI AZAD: They are their rights. ...(Interruptions)... The

Zero Hour is meant for that. ...(Interruptions)...

SHRI SITARAM YECHURY: How can you say that? In Zero Hour, we have the
right to question the Government. ...(Inferruptions)... We have the right to criticize

the Government. ...(Interruptions)...

SHRI GHULAM NABI AZAD: Why should the hon. Minister intervene
unnecessarily? ...(Interruptions)... There should be a discussion. ...(Interruptions)... It is

none of the job of the Minister. ...(Interruptions)... This is too much. ...(Interruptions)...
it STUTAf: MY 95 MUl Yechuryji, please sit down. ...(Inferruptions)...
3t T, dFaA ARrg: Q4T Rl gl L (FaH)... AT T8l gel| .. (TaEH). ..
it IR R WX, SEdT ot Aifergl L (eagT). .
SHRI GHULAM NABI AZAD: You are habitual. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: All of you please resume your seats. ...(Interruptions)...
All of you please resume your seats. ...(Interruptions)... Please resume your seats. I

would request the Members, please resume your seats. ...(Interruptions)...

SHRI GHULAM NABI AZAD: We have no problem with the other Ministers.

...(Interruptions)...

SHRI M. VENKAIAH NAIDU: Sir, Shri Sharad Yadav has raised an issue.

...(Interruptions)...
MR. DEPUTY CHAIRMAN: Please resume your seats. ...(Interruptions)...
SHRI GHULAM NABI AZAD: He always creates a problem. ...(Interruptions)...

SHRI M. VENKAIAH NAIDU: He has raised an important issue. Sir, the
Government, a Group of Ministers is discussing this issue and we will take appropriate
action at an appropriate time. But don’t make allegations. ...(Interruptions)... This

is the Executive ...(Interruptions)..... This is what I want to say. ...(Interruptions)...
MR. DEPUTY CHAIRMAN: Please resume your seat. ...(Interruptions)...

SHRI TAPAN KUMAR SEN: Don’t call Members’ submission as a running
commentary. You are undermining ...(Interruptions).... You have no right to call it a

running commentary. ...(Interruptions)...

sft IRT FEq: IYMIURT ABIGT ...(AUH). ..
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it Iyquf: IR 7, 98 SR ... (FAHH)... IRS Sil, 93 SSYl ... (FIHH). ..

sft ¥TRT TEa: 7 EOR RIS TUAT BEl TI1? ... (FGH)... S TGI8 8 ST
...(TALT). ..

3l IURAATIRT: MY 3 STgYI ART FRIY & b MY I3 A1 ... (FALH)....

THE MINISTER OF STATE OF THE MINISTRY OF MINORITY AFFAIRS
AND THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI MUKHTAR ABBAS NAQVI): Hon. Deputy Chairman, Sir, we are

ready for a discussion. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I am not allowing anybody. I am not allowing the
Minister also. Sit down. Please listen to me. We have to be very clear that when MPs
raise certain important matters, it is natural in Parliament that other MPs may stand
up and react, either against or in favour. This is all part of Parliamentary practice.
That is one thing. That is what happened here. And the Minister has always a right
and occasion to reply. ...(Interruptions)... Now it is good that... ... (Interruptions)...
Listen. ...(Interruptions)... Please. ...(Interruptions)... What is this? ...(Interruptions)...
Please don’t make such comments. When a Minister stands up to respond, it is the
duty of the Members to listen to the Minister also so that...(Interruptions)... Please
sit down. ...(Interruptions)... You listen to me. ...(Interruptions)... First listen to me,

...(Interruptions)...
sft IR TR WX, 9 R/ G B IE T7 ...(AYH). ..

MR. DEPUTY CHAIRMAN: You listen to me. ...(Interruptions)... Please don’t

do that. ...(Interruptions)... When MPs raise important issues...(Interruptions)...

THE MINISTER OF CHEMICALS AND FERTILIZERS AND THE MINISTER OF
PARLIAMENTARY AFFAIRS (SHRI ANANTH KUMAR): Sir, ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I will allow you. ...(Interruptions)... When MPs

raise important issues, if is natural for the Ministers to react and the Ministers

Minister should react. I myself was an MP, Lok Sabha, for a long time, for 20
years. When I raised a point, I always expected the Minister to react. So when a
Minister reacts, the MPs should listen to it, instead of making noise. That is what

I am saying. Now, Shri Ananthkumar wants to react. ...(Interruptions)...
SHRI SITARAM YECHURY: Sir, ...(Interruptions)...

MR. DEPUTY CHAIRMAN: You have alread\x/ spoken. ...(Interruptions)... Now,
should & is my view.{nterruptions)... Please. Wh at ar ¢ you doing? The
Shri Ananthkumar.
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SHRI ANANTHKUMAR: Hon. Deputy Chairman, Sir, ...(Interruptions)...

SHRI GHULAM NABI AZAD: It is either the concerned Minister and, in absence

of the concerned Minister, the Parliamentary Affairs Minister represents the Government.
MR. DEPUTY CHAIRMAN: No; he is the Parliamentary Affairs Minister.
SHRI GHULAM NABI AZAD: He is not the Parliamentary Affairs Minister.

MR. DEPUTY CHAIRMAN: No. Shri Ananthkumar is the Parliamentary Affairs

Minister. ...(Interruptions)... Ministers work on collective responsibility.

SHRI SITARAM YECHURY: Sir, one second. Sir, you are right. ...(Interruptions)...

You are right that we should listen to the Minister. You are absolutely right.
MR. DEPUTY CHAIRMAN: So, now you listen to the Minister.

SHRI SITARAM YECHURY: But the Minister cannot tell us that what we
are raising against the Government is irresponsible. We have the right to raise and

criticize the Government. ...(Interruptions)...
MR. DEPUTY CHAIRMAN: Yes; certainly, I said that.

SHRI SITARAM YECHURY: He said that in Zero Hour they are going on

attacking the Government and raising issues. This is our right. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: No, no. You can attack the Government also. No

problem. ...(Interruptions)...
SHRI SITARAM YECHURY: This is our right. Please correct that.

MR. DEPUTY CHAIRMAN: Criticising the Government is a right of the

Members. There is no problem.
SHRI SITARAM YECHURY: Exactly. Please correct that.
MR. DEPUTY CHAIRMAN: Yes; Members can do that.

SHRI ANANTHKUMAR: Sir, the hon. Leader of the Opposition, Shri Ghulam

Nabi Azad... He is a senior leader and experienced parliamentarian ...(Inferruptions)...
MR. DEPUTY CHAIRMAN: Shall I proceed with Zero Hour submissions?

SHRI ANANTHKUMAR: One minute, Sir. Ghulam Nabi Azadji is a senior
leader, our LoP and an experienced parliamentarian, and all other senior Members
of the House know the procedure of the House that if any senior Member of the
Union Cabinet like Shri Venkaiah Naidu intervenes, he can definitely represent the

Government and speak in the House. ...(Interruptions)...
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MR. DEPUTY CHAIRMAN: I accept that. ...(Interruptions)... 1 said that it is a

collective responsibility, it can be done. I have already made it clear. Please sit down.

SHRI TAPAN KUMAR SEN: Will you certify what the hon. Minister,
Shri Venkaiah has said that we are giving our running commentary through the issues
raised by the hon. Members? He can’t say that we are giving running commentary

to accuse the Government.

MR. DEPUTY CHAIRMAN: I will go through the record, and if there is anything
to be expunged, I will do it. ...(Interruptions)... Shri Naresh Agrawal. I would request

Members; let us proceed with Zero Hour submissions. There are 13 notices.

Surcharge on digital payments after demonetisation
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